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Title: Further discussion on the motion of thanks on President's Address moved by Shri Inderjit Singh Rao and seconded by

Kumari Meenakshi Natarajan and the amendments there to moved on 3'd March, 2010. (Amendments negatived and
discussion concluded).

MADAM SPEAKER: The House will now take up item no. 12. Dr. Murli Manohar Joshi will be the last Member to speak on
this discussion.

If any hon. Member wants to lay his or her written speech he can do so at the Table of the House.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
After this item gets over, because today is Friday, instead of taking up the 'Zero Hour' at the end of the day, you may take
up the 'Zero Hour' before taking up Private Members' Business.

MADAM SPEAKER: Okay, we will take up the 'Zero Hour' after lunch.

3t Frecil 1ollee Siolt (arwRil): sewsr eI, AsEda Ascufer St & sifdiomuur g2 Sl oo Tal &3, 33 ol gaa &iIel 3 ol 3oID HINUT DI
ol S8 earol A usl| 3AH Ioslol dgd A Aaecauul #S IoKI 3, [tolh! f[rdarude aat dgd A fawll U2 2l gbl & 3l IIRIG d&dl W delc O AR
I 11 Ipotl cIfcpol P& WRI A Sil Ioalol 3MUol DS LI 3 D&l 8, 3 A b Sl 3oaiol sfel, 2009 & smur 3 off B2l off, 75 B & 6
I3 XD ACTRI FTer IS IIfAREI GIHID TD RN Blofel Tollol DI YA Bxdl 3, Sl Ub ¥y @A & fore AifAflis s AZ BRPI,
ot Jmsft O foTe Jarer JRel DI ARl 8 3kl SR 8l 3oalel $A A DI 12 A S8R & 3ii pal & fob --

"In the longer term our food security can be ensured only through sustained efforts. My Government is
committed to bring in legislation to ensure food security. "

It has also been said:

"My Government continues to accord highest importance to ensuring relief to the aam aadmi on food prices. "
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"$31 YR, U YfHrol HBT AAATEAL A ASEUI DI DRI 53 YDIR DI & Icuicor 3z 3usier iforse U A Yo of 8| clled AdUooldl, Y2
DY IrurGadr 3R 3foe ardl P Arer At Wify uR et Ausorar Bz ol 3" s st @6 3 6 fAsa sl 32 usd d olc 3t ot
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T2 3 WIR D8 I &, 3oIDI 3[OIUICIol, I AT § b As IRDR Dol 41 3R 2 3| 3 SRI SA fop Farer IR Ht Sl A Bt S & 3,
a1 forfdarel aan 3?7 dga usdl Ufdd Sias2 il olg® of v araRl aal e b "Everything can wait but not agriculture." s dist 3o
Al &, cifdpol DY ofdl I Al B SHAD IWARA B3I {b BIDel BAR IRDR Bl TRE A WRIDT B AT FART ATel ST DI IJRASIA
2ol 3 fore Sit ant 8 28 &, ot ast @1 aem a1 82 Mr. Earl Butz, the former Agriculture Secretary of USA had made a statement.
In that he said: "Food is a weapon. It is now one of the principal tools in our negotiating kit." ag soirst @t v RRIR & dlz w2
SCIHAICT DI AIBA & 32 B2 33 3 et Soil 3 3feIrst B BIAT 3, Io1b HU2 GAId SIeT I3 3 3M2 Joldl 3D 3l UsTotifere ofiferil @1 gemfaa
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cifdpol 8l @RI 381 37 FHol $A AR 3 DB Tole YISl Dl S, & SAIGI &I aal ofdl dFell, cifcbol Up a8 Aarayul dId O 3R MUDT €Alol
fSers3on| s el Sidr & 5 it & fo1e &3 9ga oo ®2ot 3 Sl [l & fo1e sl saen § &= 8, el & fore a1 us @2 3@ 3, cifdpar
SIRI 3ADI °18rE 3 SisE, S fprell Bt U1 3T IABRKT Jo b ofifer 3, I 3APb Ua o1 IR There is a four-pronged strategy for
agriculture. The first of these are: agricultural production. It could mean anything for anybody. The other three are: gold
mine for large corporations, but not for the farmers. sit o siiz fopar s 2@ 3, & ysfiufer, 5 3elowmfT P e 3, B e & fere
o1dl 3| 3 3A b uep ofifer gors orft &, f¥saore sof deear 3G sl 3l A6 el oRN & b 32T &1 a1 AR <isil P fore pur 331, Sl 51
ST DI AP ALS PICS IIST ToIIES] AL GAL A A8 D PRI DB SAY Dl KL & b 25 TS FU- AP wsfibeael Hfde & Fu 3 6w
SIS, 25 3Ys UL U1 A A1t Roar Rt 3, as 3 Py widft off 3 ygon ol e aict oft 3 oft wgom Ry 1T ST 32w S 5 25 DA
FUE P >pul fepeol fopmell of fere 8 Sit arafde Jid! w1 37 8ie fopiret ot 25,000 Fuu oot Afdwd 3, cifcpal 25 T1s Fuu fKprm! et 38
&? uoftoeazet ool b oFT U2 Rt oft Selomfy B Brer A E S A5 Do 5 F Bles IS Toll T &, Sl DM b F v AMpsizes
AARIA oIl 38T §) 3A DUetl Dl A 25 BAs Fuw Bier Sust 3z A6 wsfibearel cllel ol ol W frcol, Sit fberer & ol w2 et 33
8)...(caqurr)




oft sretrE Ris arca (Jergdl): fprer @1 10,000 Fuw @t el w2 2,000 Fuw X< @26t usd 3. (=Mawet)

3t Frecil J1oile? Sholt (arwril) : 3f, asi 36u1 cloll usdI 3 3R Jsl PR 25 B3s Fue cifSe Al arIs sId fore weftere oft &= smosn 6 smu
25 315 Fuu o ol us et e e 6t A 27 A6 5 fprel P e sy ard B2 38 37 31U 36! SRaw, st wal srI 6 fpeirer arge
3 oft Jcft P o1 5501 A1 A &) Plol cIEsN? PHAcT IS DBRUILIIGA TIIUs], Bl fbTer Al I8l e AT 3| A Dloll A Tofidbcadd SAAUIIC B
fore, arer et @Y Sl 3t B e smuet ofifern gors 37 fap2ireil ot St ol e o 3, wsfivcara Hfde & =u 3, st 10 A5 Fuw A ST
3, 25 TS FUE a® & A 25 PIAS FUE A RIGT &, J AP uRT 3 Iorhl v At 53 AGel B A6l 3T ST Al UAT TT Aol R Tb 3IR
aerren g3 & 5 et 3 25,000 Hue 3ur ool arel fipmeii ot ders adt & s 10 wls Fuw 3 25 IS FUR am Bl clol arel Befiieazel
cllori &I dIeTc Jot 3 ¥ oIdl TSI UKl & o5 253 As SR BN IcuIGHdr gooft 3Tk SR P YbRR 3 31U Acft WY 316! e SAI AHa

3IU IR-9R A8 P& & b aaor /0,000 B35 Fue fpmeil o1 & &= 1 U 3iuel v aR foRn, cifthel 31U IS PRUI9GA P! fipdell A%
ot 37 3PR 3 S, daft 80,000 3ts Fuw, wsft 70,000 w3ts Fuw, wsft 60,000 w25 Fuw &2 e 5u o 33 3| A agen b geremid St
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b arR 3mual fparer @ 70,000 As Fue 3 3y, ag sft fpamer @ ofdl, fdpaarer & o Uz dbt @Y § =, At F ordl eI 6 33IA smu
foptTel T DI 9Tl B2 23 3| A3} TSI 3 ofdl 3T 3 b MU F5A 57 DI Dl B2 23 37 3l oft a1e1a =15 3 b fparel scdaeen o2 33 3 3z
3nfl S1-ar f&or uaer 3t 3 50 For fvc bl of fopw 3, cifdbat fusel el &b S 3iis 3, Dia-oa 1.5 ara il of fiwer et 3
Sicdae I 3 32 AT prell gRI sicatae=n a1 23t 3, st oft st weaft o1t s 3 15,000-16000 fopirer 82 AMT AR B2 3B 3| A8
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Irse1 3 sft ¥ Bt 231 3) aal off et ol B1S 3, SiA Sor 3 et IS 3, 3 &t 3 el S 3, cifdbal sicda=IE bl o1dl 3| sAfere foprell bt
SICIAGIIT oldl T Wl &, oIl BD I8, TR S oIl ID 3t 3, clloll DI AcTALIIRIGT o8l b 3| MUD! ACIA Bloll AIfST [ g &b ueet
U2 Pulvvl G2 Dol 3 pft aea Wi &, sdrol 3A QI ordl fopanr ) Al 31U aRIr Do Arsd &, bt A A 3mu Sor DI ;A arEr 8N DY AAdra
Dol AL 37 el AR SRI b DIolol Folloll AlaH 3 A 3Mel DIV U2 A o8l B2 I81, Aol # MUD! Al APl ol P Irugddr b Al i oft
31T TRI B2 33 3 31U SCUIGDHAI oIdl IG1 A, TRifp fSter Soil b ATer MU IFISAAI B2 33 3, 3 3IA W UIG A 3M0H9ll| I8 ICUIGDHAT IGTol DI
Jraret ol 3, a8 weflrc<? ol Dl wofl RisToRt 3 doerd 3, oIl BRI D S9I 3 PR IrWGHAT IGTol 3 oIdl 3 MU ARDCA DI ol 3 Jorcht
i ) 3MUh sl b RMUIR Bl ool 3 IoIdl Ffel 3| 3MUD AST 3ol UICRASZA bbol 3 Ioldl Ffel 3| 3MUD AsI CUIGDHAI IGIol A Iobl BT
ordl 3, Riiftp d Sireld & b 301 URT FRWR BS 3| 3IUD AT PR 3M6lel DA a9, MU 3olb dai A SFUIC D2 cidl| SARTY 3A ofifer uz poft
R 3 Tal ©39Y cidel SRau b 531 da A DA 3IU S9I Bl HIE IYBIT D] Dl 8 [P &1 Dlofol Tolld Dol A3t Doft-moft gt st &
P IPR P TlFT IRIG A AHSK & b AICA 3, U ARDPCA 3 PR 3D UDCA 9 I B3 [l 3m61rsT & Al AIer ARSI &l 91 3R Ieurgpar
86 31S| 3olISl bl Irulgadl et I o1dl st 8, gavloll 3 oldl dadl &, Srotst Pl IcurGmdl Wl I dadl &, wfeTarail I wecdt & sl 3AD! B
3MUDI €2lol o8l 8, fdpArell bl AW 3MUDI €Alol oldl &) $AleTe ABWEAEA Acculel Sit B Jfdrerur A I 83 &ldl & &b a8 aR-aR s ! &,
clfcpol 3MUD DIol U2 S o1dl Il 3| 31U 3A AP P& A6l ofdl Gl 3| S AD 3D} ofifer feparol Wi o1dl Belt, A AD of dl 3MuD Sor bl
Sreferazerr Jeiott, of Ul iafd 3l aIar R8I 3 A6 Ricel, i 521 oI ®I fAmR ol w2 JAbal) 9 Uc DI fdogrol ot 2 w2 ordt
qciel| $AeTE usell SR & [&ogrol ®l &9R Wl Jolle, 913 <P [&ogrol dolly, Sl &5 oI uiferll gotre) 3 suc! a8 Fuse wsoll arsdl §
feb Sta a® 31y ST &or difert o1dl wolrust, de Aw® Eogirol 3IeT oldl aga

3T B3 3 b 391 Plolol ol 32 3 Bs Riaiifed & forg) I3t =t Joft B, 3PR ;A Plelel 3 MU SR @R o 31K Aifdpel Uae! a8 S b 5
391 31 37X fpetol &) Al R MUD ABT TP o1l 3| MU fRell uraet elrsol Dt AT Dl 1A o8t B2 U &) PIS IRDR o1 DR Urs, ol ot
P fdben e, 31y ot o @2 38 &, clfcbel a8 spss fuferdt A ugd g2 &, 531 aId @ IADR w2l A1fde 3MUol T DI Tolls, IAh! LUl e
QIH'3'|
"Expert Group to advise the Ministry of Rural Development in the Methodology for conducting the Below
Poverty Line Census for the Eleventh Five Year Plan "

531 RUIE Bl 3mu 3163 A UG Si2 S| 3 o1dl WS 31U $3A IADR B, Riifp U6 v Rieper seflelt Reftr B aae Aol 33t 3 sufere
3 SIEAE A ST 32 A AUcTofifer of B2 Borar 28 yferer fper sl smuor 27 yfererd fdpen, 218 @RI Aszartl ad o) <5 3 b Seflor u2
fiperor oiieT sRidt = 3 offd 3 lel sRld 8, Dlal Gi¥g 3| el sBla &t o1dt, 5feg Blot 3| Dlet VAT 8 Sl G STol HIGIT Al TR, U Slol 8ft HreTt
UIH o1dl @2 Al | a8 sl P e B offd g G2 dm offd &) o1 AR} disil @I 3mu S Al A DIt Dadt &,

"Food security is need for all — and not only for those who are officially Below the Poverty Linea€|""

#lISTol <l IRET A Bretel! a1fdy, {2 d a8 ®ad &

"This issue is particularly relevant for combating food-related hunger because as we will argue later in this
Section, the number of food deficit people has at least doubled the number of officially declared people in
India, thus there is every case for enlarging the category of those entitled to cheaper food from the
Government."



3oalol a1 I 50 yferera awr ot 3 5 war A war 50 yferera Bioft arfdw; s2ft wirdt B o Al of wal & 5 as 50 yferera @i, PR S
SIS ole St 3 Al A eIt ot Saw? 9mrig =1 e 70-75 yferora awm smestt, 50 yfererT uz & @=il; ot o/ 33 33 2, 3 v sirdet
3o1ep &3t 31 8ft breT B2 28 oft [ DI B A SISt DiSeIrse UeT of 3l =18 PHacT ABIR BT AdICT oIal 3, AT G9I DI AdICT 3| MUD 1
2l a1 g fo1e @Y, 3PR 3 Jer & sige 80 yferord Bl 3 Al 331 Acal DI DI AT VI o1l dlen s 5t 80 yfererd & e $aeiet ool & ardad
IIDR P Aol 3B of 3MQ| & IS [§BR 3 ZAR] Lolslu AXDR 8l, AL HEA YS9l Al SR 4 slioidl Bl JDR &l A Usle 3 SAR DR 8l
3P 80 e clioll & foTe SASIET DIl & Al BIall 3| $A 39 b v oft act D1 szar ordf 201 Jour 3 3T 3P 1w a1 Arer S B TR 3
cIfdpol PR 31U ST AT SPINDI B ATel AASIAT DD foIDIcTol dlad &, PR 3T 33D 18 dict dicor, it f§eiat siiz Roifemd! AlfSvrEs
WS P2 DI ALGA & Al 3A R I8 il 312 GoI 3 dig AAds aom,
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Jiogeie off Bl & 3iie dsl ARA Saret 3 off Al &

FerEA Ris arca (Forgd): smu aroroftr susamft St ot sy,
3. el Folle2 sl & Sit, a8 Al sterl ard &, uscl U] AT < b2 IoID! JAASI ciol

31ERAGT ABIGAT & MU ARIT DI OFA DI

3i. el Aoz Shell & 1 Dol As 8 1ob mu 331 RUIE D 918318 A S| b Gt RUIE &a113 Aroroti dgerm: At &t &) Iosiol MUD! o
ANGS & 3| 3MU 368 SRI Swiol b ATl SHfSR), Blerdl B arer SifSH, cliell b acarctt B 2rer SIS 3T MU Aol BID AT Usd sRidt bt
uf¥ermen St HIfSTe, aret 8leid A8 3 o gforn & wga A Seil 9 sfeirst &I Aern 3, ol B WRRM &) A MUD! FAToN ALEAT § b AP fore
cioll o @rn fopen? grofier 31, ad 2003 3, gsi & RiiSc o ®al b &9 33 gt dl et 3 diel ar xren Racest iz arR ®As Ao aRd
3G 3Rl B Ioaler Zrel Racrn 3iiz 3ad e 12 fifermer siere ad 2005 3 F1d 69 b2 sofite o et w16t w6 ort fpen 3l &1 Biférmer Jwr
SICR 3ol A8l el Racirol U2 e {3 b2 AfRID! of a8 PM o 3otp! &ptel f$derudic gogsr ad 1997 3 9 g3 sl 40 ora @i ot
o fHfeRIel vt SIeR X B3 el Raett 38 3) =il avs 31 seiot 3 off 31.6 Piftrior sucsft A6ft &1 3 A vw,scH s FeEFU Yeper A
cIonIfoad BIell &) 3PR SWRIDI Bl a8 BIckd 8 Sil glorar 3 AR SAIGT Ps IRCRA Gl & l BRI TRl BIckd Bioll, 3T SIGISI ol AD 3| 3T
foperR Sl 338 &7 3 A Sor I 37Xl I, HARK I, HASIAT DT GoI Tl ToIled ST 3B 3| AARMERI IR W2, fUevel Are &, S DRAS 36! 3A F9I
& 3ige srdtdl & e xar 3 aclr sRI 3| 32 AT PR SRl adelt, srldl agefl A At simene uT AP FEEIda Iscuf St of aE war & b &
3Io! arel AR 3, $A S9I DI fea Dt FAsoIaa ARl 1 2T DY 3 T 2015 TP 91T DY 3Mmelr Dol D f1e Ppidies 3 cifcpol ST DIS Il
fars o1dl San 8 fop amu ad 2015 dav, $A o1 31 9 DI 3 D2 ured); FS1 ot Bl PR s e b Sirdr 8 s 3AD fre dIS As-du
8l Al ARI AGol 3IUD! ABRIAI DB, IFR 3! PB ol olal 3l & Daft $A w2 aal Zbit Al A 3MUD! AL IAT ADd §, [&or & Add &,
FOR 3PP A Sl AU WASIAT D2 38 3, BRI MUt Sidolc of #SRL &1 8, ORI 3ol AGeT P APl oIl I 3, BMIel B AR IADT Yol:318T
@3 3IR fEgdrel B el @l spdlal a1 fUecres] of domy) g1 8000 et 3 531 Sor 3 el @2 38 &, a 300 Arer A Al DM S &) BARY
Sla-fafderdr D 31U oTte Blol A TCY| FAR! €llol Dl BoIRI SIfeRI e Bl bl 3, AR Pel-Url, SISi-de=dl Hedl 3l Jl 3| 3N IPMIel D A
f3p3ira1 BY, 3 atcH! B el ¢, A Piwar Jsfores &I Sor B fere Iueieh ordt 3) 3 fasirer o1 femeff Za1 &, fasiror ot els-aad AeASHT §
3l f31cTolt 3 3PRIDeT DY TSI &, Jolcbl GIofifel DI TSI g, SALCTY EAST ABIGAI, A MUD I A TGeI IUSC FU A ABWABH ASIGAT DI
Aol & 381 & b 3 G9I Dl el PR Mol PIRIDT DI et fepe1, Al 3T $A S9I Dl 3ISIST DI oIl T Ahay

31U UAT ol&l $3 G9I PBI Pl ol SMUI? AG S9I X oioll DI ST Tol ST, SIAH 1T I3 IUte FU I Yeloldid] Sft 3 dbaoll usdr & 5 siet 3ma
FAIPA 3B 8| HSI AWART Bl b it o1 sy Ava oo smuehl ofiferdl of Sor I st Rerfer 3 ugan = 3 $A S Bl sAD o Aot Sy F
MUY 31 SIS ©2 Yreloll el & &b 3 Sor bt Wl I, $3Ah! weuar o1 Iaiediel ot SIS A o1 S b6l Bl P B2l SIfSIE, A
3P3IDI & arer 3 PBrdt aa hag,

HBIATEHA AccUle] HEIGA of BD s5d &l Aacauul dlie S9I DI AARD 2SI 3l dIE A D a2 A Dal ) Xl B dIG PR DIS dlst SR=3 8, dl
T3 IR 3| Tgd A A WG A [$HA P w12 3 qat ol 3t urs 3 M paft aal Tsu Kb Sor 9 AT B R BIeld 3| 31T 3ft 30! SRR 3
ual 3 5 wedfle 3 garldo a8 3 s swadl St wad 2 fp Rl 3 dler 58 8, Briac o 3| J6 @@ @a 3? 391 &1 ®RP 3ol MDY
SR AEIA TRl B2 3BT 37 W12 A S SIAUT ol DI AT 3BT 3, 3D T8 31 R D27 3 SR Acll B PREIDT P AT SIS 3 3, AA
8l 331 3K 8 b AR 3Mol IR T6 9IRIG 3IUGH RIIUCRR [$oR a2 foTe 8IS dor 3l &4 @ ool 3uch! YferRetr ol Sil APRY w Bl &, a6
g5 faRrq &) a8 Paet urftpadrol 3if¥ses &, cifdpol A SRt AW A 8ft ) 531 A 3 &l ot B SRe 3 #1RA Rigps a1 3

31€18T ABIGAI : G611~ AGIA PURIL 3[U6AT dIT I DIfSIE;

31, q1cil wrollas Shell & feresd B9IRT A &I, 33 311 3ol f&eIerl & Pefded 3 o & &) oturel Sit Dl BRI v Yo Aed® Bl a1, 3A
3IUol 3RIGRI Foll f&lr 3| U dW A diel UIfdp3drel & ATeT I SIS A UGdI B3Il &) SoIIeT I HSt A Ugdr g3l 3, A2 ST eform 3l
sfaror udf ofSrr & St aret dlot &l sl 3 S 33 3 <ol 3T A 81 3 IUGI YaIrd TollI SiI 38l 3| U] A[RD 9Ifep 3i? anféle oIfitp amft
dier A g5a Wi 3| it Befera 3, 36 &3 IdidR Do aifde; & 63 MR W A &1 ABI9IRP Sololl e 37 34 Al 3T B AR A SIRL
oIfRp oft o8t 3| ST 3A WA DI BARA & O ST 391 &, I dgad WS a1 aet a1 3| 1947, 48, 49 3 zodt st Refern off, I et gga WS ge
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31eA8T ABIGAI & 31U 31Uofl aI eI Hifdrg,

3. dcil FHolls2 sholl @ A&lce, dgd Ascauul oI 8

31EA8I HBIGAT & Sl 3, cifcbal 3MUP diciol Dbl ARI JAHTH Bl SRII 3

3i. a1zell Folz? Shefl & ol of Bgrol @1 di-dier gapsi 9 wicol bI wifordl $i &) AR BRRIR 3ol $A A6 A ANARIDIA fepw &) RevITae B
DU T8 3ol Dosll Jollell Aledl 3| Bifrpe 3 dg v B2 3T 3| IS ol I8 Dool 3 fo1e doT 3| M SId 3RS ol Bt ard 31t 3, dt
Poaflz #ff 3131 16 31 ) offerrer ssartt St of S JareT B 3oRN o A aredl § b I8 are A8t uf¥yg I Acel P AWIG! Toll | AGe PI
UM oIl &b pedlz sARI 3, FARI I 3R SARI 3ol A Al § b AleloflI Yenroteid]] Sl 531 AP 3 Acol Dl srrard ®2 9fferrel susamtt sft
ol W@ AdIeT IORI olI| PR 3MU 33 ABICT Dl SIEADL B &...(=Maenrel) Rib &t o1, Puer B2p 31 313 arq Afore; sodl Tl A 2ASs dat
B 3 b 31U iz AT 3 B Bl B2 I 3

31ERAGT ABIGAT & HAToTGiRI AGT, MU 3ot I AT DI MUDT JlcTol BT IR AT &l ORI 3|

3t Frecil Jroile? Sioll & 31U A AEICT 3 WP Bl B2 DI3E| BRFA AR IS BT 3| UG Yad 32l Acel 3 URt g3n o ... (et &4 8, a4 al
8 & 38 &) & dl SAD! A6l D2 33 3 5 3A SIERI SIEAT| Yeloic]l SINRI Ydra 38 A2 &4 3ADT AdHelol B ...(cuaerer) &, s 96
a1z 3A G182 B9 3A SIB2UGH U 3| ST DI A DIoll AEA 3| ... (ATt )

3TEALT ABIGAT & 30U Jo SY| 3U el did 3 IS &SI 3
FAToTot eI ASGIT 3 ot Jo SIY| MU dlcTol DT IR IHATH 8 ORI 3

€| (zrauren)
31ER1ST HBIGAT  JAIGIoLRI AGIA P HINUI D 3cldl P i Rprs 3 o1t Smee,

(Interruptions) G€;*

3ex18l ARG + el aroilae Sitoft Sft, s/ smu swsft @ Siedt 3 e o2 Sifdre; It is time to conclude.

...(Interruptions)

3t Frecil J1olle Siolt & #dlcRn, & ot 3 9t Bl AL ... (RIdErel)
3re=181 AgIGA & cirel Big Sft, 3mu d6 Sirsy,
€| (caemrot )
3t Frecil Jrolle? Siiolt & sPR AwIcrh! ol alt Al sicdt ara AT 3l Sirest ... (deroer)
31eAeT HBIGAT = MU Sica! Aaard Hifdre; da e Hifsre; I will give you one minute to speak.
...(Interruptions)

THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOQ ABDULLAH): I would like to respond to Joshi ji. I would
like to inform him f&garet o afsi ordt usoft &)...(=aurer)

3. el roile? st & 3 @ a1 drotetl Yerewid} Sft 3 Joten arear & &6 woafls s o1 s e, 2 aii 3o, ... (aze)
MADAM SPEAKER: Dr. Farooq Abdullah, please address the Chair.
...(Interruptions)

3i. BReA 3r6Geell: ATolol R YEIoid|l B8 0 of D) ...(Adurel) 3mu Jfore, I MU deoll Alsdl § fob 373t Ar6 3 & fop smud &t cfts2 arerrRl
St of off A&t a1 a1 - Dt As A1 AARE [P Sor seAel DIk & oo IS 8ft &1 A1 Addl 3, AB I8 WPRIDT &), dlel 8l AT IS 3R Yo 3l
ol P oft @2 o, Bogarer @1 sar sft Pearst sor2 Fed b Aar S fore o usa, ... (=ageror)

oft scRE Ris Arca | ot amudbt 2fier 3 yder w2 goot 8. (Ra@uer)
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MADAM SPEAKER: Hon. Minister, please take your seat. Mulayam Singh ji, please take your seat.

...(Interruptions)
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MADAM SPEAKER: Joshi ji, address the Chair. Your time is up.

...(Interruptions)
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*SHRI J.M. AARON RASHID (THENI): I support the motion of Thanks on the President's address. I quite agree with my
colleagues in expressing my deep concern that it has been a tradition that whenever the President speaks to both Houses of
Parliament, everybody listens in pin-drop silence, but unfortunately over the last two Budget Sessions, we are drifting away from
this tradition. No doubt that our country is facing various problems. Be it price rise, Naxalite attacks in some parts of the country,
foreign engineered terrorists attacks on our innocent people and severe drought in the country. These problems which will have
to be readdressed by active co-operation of all the political parties.

Our government was voted to office with a clear cut mandate to protect and deepen the values of pluralism and secularism and to
ensure rapid growth with justice and fairness for all. The biggest achievement of our government was that it has successfully
combat with the global economic slowdown by adopting strong policies that our economic growth which had slowed to 6.7% in
2008-2009 has improved around 7.5% in 2009-2010. Developed nations across the world, have faced recession during the year
2009-2010, but India along with China have performed well remarkably during this year of recession.

We have faced with extreme drought situation in some parts of the country and in some other parts of the country, there was
flood. Our government, keeping in view of the draught situation and its impact on the farmers has allocated Rs.4,000 crore from
the National Calamity Contingency Fund and the Calamity Relief Fund to the drought affected States. Diesel Subsidy Scheme was
introduced. Several other measures were taken to minimize loss in production due to drought. Water conservation works in the
fields of small and marginal farmers was brought under the Mahatama Gandhi National Rural Employment Guarantee Scheme. I
am glad that due to these efforts, we were able to contain fall in food production to a large extent.

There has been pressure on the prices of foodgrains and food products. My government despite a significant increase in the
procurement prices of food grains, kept central issue prices of public distribution constant. Import of essential commodities was
liberalized. Lakhs of tones of wheat and rice were released in the open market. Additional wheat and rice were released through
the various cooperative institutions to benefit the consumers at the retail level.

Appropriate new measures to strengthen the security apparatus of the country to equip it to meet the grave challenge posed by
terrorism were taken. Though, infiltration to terrorists from across the line of control in J&K has gone up, but our security
personnel were able to achieve significant improvement in J&K.

Our Government has given 8000/- price for sugarcane and paddy which is widely appreciated by one and all. Banks are giving
agriculture loan starting from 25,000/- onwards food and essential prices also started decreasing. With this I conclude.



*SHRI SAMEER BHUJBAL (NASHIK) : I support the motion. The President's Address is an important event in the
parliamentary calendar. It sets the agenda for the Parliament. It is a vital channel of communication between the
Government and the Parliament. It captures the major highlights of the entire gamut of the Government and provides an
umbrella framework for debates on any aspect of the Government and provides an umbrella frameworks for debates on any
aspect of the Government functioning. Customarily, therefore, the debate on the Motion of Thanks to the President's
Address is the first business to be transacted by the House. The sanctity of the debate is somewhat diluted when you find
that the Opposition insisted on discussing some other issues before this debate, whereas this particular debate has ample
scope for doing so.

My learned colleagues from the Opposition have said in the House and outside it that the President's Address is a sort of
advertisement card of the Government. I would like not to contradict it, as this has been the pattern for all Governments
including the NDA Government and there is nothing wrong in this pattern. When you highlight your achievements, you
derive a sense of satisfaction of the work done; but at the same time you need to be introspective and self critical. And, I
am happy that this President's Address, while outlining the efforts and achievements of the Government, has also
mentioned about the critical challenge to our nation-building efforts. Through this debate, all sections of the House should
endeavour to provide some inputs to the Government to address the challenges.

Speaking at this time of the debate is not very easy, as most points have been touched upon by my learned colleagues.
However, I would like to briefly touch upon some major areas of the Address.

Hon'ble President's Address was reassuring in respect of several key areas in the social sector, notably schemes for
advancement in rural areas in terms of housing, road connectivity, communication network, as well as setting up of schools
and colleges in the backward areas. The growth and development in this broad sphere is critical for the country's future
progress.

The Address in paragraph 3 reiterates the commitment of the Government to the cause of the welfare of aam admi for
achieving the goal of inclusive growth and development. My colleagues from the opposition have said that address gives the
impression of glossing over the serious price rise question, which had seriously impacted the common man. There are no



two opinions on the adverse impact of price rise on the quality of life of our people, especially in the rural areas. But, in the
context of the President's Address, I would like to mention that the Address has substantively raised this issue in several
paragraphs. The efforts taken to control prices of essential commaodities have been highlightened and the causes for this
which lay in production shortfalls and the increased international prices of these commodities have been delineated. In
paragraph 7 of the Address, when the Hon'ble President said that there has been unhappy pressure on the prices of
foodgrains and food products, all of us should be reassured that concealment is not the policy of this Government,
Transparency is the mantra of our success. The Government is committed to a long term growth of agricultural sector as
well as efficient management of food economy foe ensuring food security for all our people.

The issue of terrorism also concerns all Indian. After 26/11, the government has taken steps to better organize the internal
security apparatus and these find detailed mention in the President's Address. We have a zero tolerance for terrorist
activities. However, the Government is concerned at the revisit of terrorist incidents, as evidenced in Pune. Terrorism in
India is, to a considerable degree, linked to developments in our neighbourhood, especially in Pakistan. Growing influence to
Talibans in Pakistan is a cause for concern. The infiltration level from the Pakistan side has gone up. The Government is
appropriately seized of the matter and in different levels of our bilateral engagement, there will be nuanced reference to
this factor.

The country's internal security situation, expect the left wing extremist activities, has been largely under control. Our very
efficient and visionary Home Minister has taken an integrated initiative to address the naxal violence in close coordination
with the affected states. Security of life and property is the absolute minimum for growth and prosperity of our country as
also its people. Our united efforts will bear fruit. We should not see security from the blinkers of politics. However, absence
of two Chief Ministers from the Meeting of Home Minister with the Chief Ministers of naxal affected states in February 2010
at Kolkata is indeed distressing. It indicates that some of the affected states are yet to realise the threat of naxalism to our
internal security.

The Address has one very illuminating aspect-the emphasis on education, as a critical factor to accelerated inclusive
growth. With this in view, the Government has made significant investment in primary education through Sarva Shiksha
Abhiyan and Mid-day Meal Programme. The Right of Children of Free and Compulsory Education, Act 2009 has been
notified. We need to move faster in this direction as universalisation of primary education will play a very important role in
addressing the problem of child labour, abuse of child rights and so on.

The biggest relief, I would say, is the strength and resilience of our economy and the economic policies, which could
minimize the impact of global economic crisis. The Government deserves our wholehearted compliments. Our economy is
growing at 7.5%. The way our economy is growing. I have a feeling that we would touch double digit growth in not too
distant future. Having said that, I would like to emphasize that we need to attach top priority to our agriculture to maintain
its growth momentum. Scientific innovations on farm inputs and biotechnology must continue through R&D.

At the end, I would like to mention the emphasis given in the Address on extending modern communication facilities in the
rural areas. Financial support is provided from the Universal Service Obligation Fund to set-up 10,000 towers in the rural
areas. This is a very important step in connecting our rural areas. I represent Nashik in Maharashtra, where the major
problem is lack of adequate mobile connectivity. Signal is very poor, towers are not adequate. Madam Speaker, through
you, I would like to apprise the concerned Minister to look into this problem. I hope, with this new initiative, the problem of
my constituency as also other rural areas would be adequately addressed.

Through you I would like to attract your attention on some of the problems being faced by my constituency Nashik and
particularly Maharashtra in general. The phenomenal increase in population of small and medium towns like Nashik largely
on account of inward migration has led to severe set-backs in urban development. This has created a number of problems
like shortage of dwelling units, mushrooming growth of slums, encroachment of public land etc. The pace of urbanization is
creating a number of problems in the process of proper development of many such cities. Therefore, keeping in view this
peculiar and gigantic problem the Centre's intervention is urgently sought in implementation of NREGA and JNURM to
strengthen the civic infrastructure of the city.

Another area is the 'Youth Development'. While the role and contribution of youth is of vital importance in all countries, it is
particularly significant in a country like India where the proportion of the youth in the country's overall social and
demographic profile is continuously increasing. According to the 2001 Census, there were approximately 355 million people
in the 15 to 35 age group, 74 per cent of whom lived in rural areas. The number was expected to rise to approximately 510
million by 2016. Both central and state governments need to harness the energies of this large group, providing them with
adequate infrastructure levels. However, organized effort appears to be forthcoming over a national scale to tap the
potential of the Youth. Youth are the foundation for the development of the country and unless emphasis is laid on youth



programme and put the youth on the right track and right direction, the ultimate goal of nation building cannot be achieved.

As Delhi, is going to organise 2010 Commonwealth Games, we should take special efforts to increase sufficient co-
ordination among various Sports bodies within the country and enhance our Sports infrastructure throughout the country,
among youth and masses.

Another area which I would like to highlight is that to integrate Computer Technology/ICT (Information and Communication
Technology) in Teaching Learning process/Class Room Transactions in our schools. Madam, I would only request you that it
should be made integral to Sarva Shiksah Abhiyan where there should also be provision to provide CDs, training for block
resource persons/teachers and assistance for monitoring and research.

Finally, I would like to see the President's Address as a document which has captured the spirit of good governance. It is
articulated through a sense of sensitivity and seriousness of the Government to issues of price rise and security, through a
sense of long empowerment of the women, Dalits and Minorities, through a sense of long term vision on infrastructural
development and technological modernization, besides the issues concerning climate change and energy security. The
Government is conscious of its responsibilities. We need to strengthen its hands. With these words, I thank you Madam
Speaker for giving me this opportunity to participate on this motion in this august House. Madam, I support the Motion.

*SK. SAIDUL HAQUE (BARDHMAN-DURGAPURY): I beg to lay the written speech on Motion of Thanks to President's
Address.

We are participating in the debate on the Motion of Thanks to the President's Address. As President's Address is
prepared by Cabinet so it is quite natural that it will reflect the achievement of the Government and also the policies and
programmes of the Government.

When we are discussing of President's Address we see that as per the Human Development Index the position of our
country is gradually decreasing ranking down to 128 from 126 among 177 countries. We all love our country. We are proud
to be Indian. But what is shame to us is that even after 62 years of independence we have large number of illiterates in the
country. Almost 17% of the World Population live in India. That is out of six people in the world one is Indian. But out of
total adult illiterate people in the world almost 34% live in India. That is out of three world illiterate one is in India. The
case of female illiteracy is more horrible.

More than 70% of our population live in country side. Most of them are Kisans (peasants). But what is the plight of the
farmers? Almost 2 lakh farmers have committed suicide because of the anti-farmer, rather say, anti-people policies of the
UPA Government taken in last six years and also of the policies taken by N.D.A. Government in the past. Nothing has been
said in the President's Address about the land reform programme of the government. No new direction has been given for
enhancing the irrigation facility and also supplying subsidized seeds and fertilizers to the farmers. No action has been taken
for fair and remunerative price for the farmer's product.

The Government takes pride in NREGA, now named as Mahatama Gandhi NREGA. But we have failed to provide 100 days
work to all families for whom the scheme is meant. What is deplorable is that corruption it taking place in implementation
of the programme. The Government should come forward with plans and programme for the poor, particularly for the rural
poor and the poor living in the Basti (slum dweller) in the towns. There should be no divisions as APL and BPL category
because the criteria that Central Government has fixed up is so inaccurate and wrong that it keeps many really deserving
poor people out of the list of BPL category. In fact, there it keeps many really deserving poor people out of the list of BPL
category. In fact, there is no specific data numbering of families below poverty line. Planning Commission has one data,
Arjun Sengupta Committee, Saxena Committee or Tendulkar Committee have another. What is the need of the time is to
correct the Planning Commission data and enhance the percentage of BPL family.

Price hike of essential commodities has risen to an alarming position, almost reaching to 20% of food inflammation rate,



what has never been in last 26 years. Government has failed to keep its promise to control the price hike. To add fire to the
fuel, Government has recently increased the prices of Petroleum Products, thereby causing further rise of price hike. I
strongly urge upon the Government to withdraw such hike of Petroleum products. Government should take appropriate
action to make Public Distribution System universal, without making it a targeted one. In addition to that, as a measure to
control price hike, Government should make ban on forward trading on all agricultural products and stop commodity
exchange. Government should distribute 35 kg of foodgrains at the rate of Rs.2 per kg, to all BPL family.

Another important problem in our country is the question of unemployment. Nothing has been said about creation of new
jobs. What is of more concern is the issue of job loss. More than 20 lakhs workers have lost their jobs. Even Railway and
other Departments are not fulfilling their vacant posts. Government should take action of this.

Hon'ble President has referred to in her address about the threat and danger of left wing extremists. These forces are
attacking and taking the lives of innocent peoples, Jawans. In my state West Bengal also in parts of three districts such
thing is happening. So we all should come forward to face the challenge of left wing extremison. Government, particularly
Central Government should take firm stand and strengthen joint operation. But sorry to mention that there is one political
party. Who is part of the coalition government and they are supporting the so called Maoist Activities and demands for
stopping joint operaton. This should be checked and condemned.

Another important issue into which Hon'ble President has not mentioned anything is the issue of implementation of the
Rangaraj Misra Commission recommendation. It is the crying need of the hour. The government should place the action
taken report in the house West Bengal has already taken some positive step by announcing ten percent reservation for
educationally, economically, backward section of the Muslim community.

The next issue is the question of bringing legislation for 33% female reservation. I strongly demand that such legislation
should be tabled in this current budget session.

My last point is the issue of education. Right to Education Bill has recently been passed by making provision for 6-14 years
children's free and compulsory education. But the anomalies in the Bill, now Act, be rectified. Central Government should
come forward to allot more fund to the states to make it a success. While implementing this provision Union Government
should keep in mind the democratic federal structure of the country. With these words, I thank to the Chair and conclude by
written speech.
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THE PRIME MINISTER (DR. MANMOHAN SINGH): Madam Speaker, I rise to join all Members of this august House in
conveying our sincere thanks to the hon. President of India for her enlightening Address. Over the past two days we have
had a very constructive debate on the issues covered in the Rashtrapatiji's Address. While several Members have
expressed satisfaction at the working of the Government, some others have criticized it. This is as it should be.



Madam, before I come to the main subject, I would like to make a mention of the stampede that occurred yesterday at a
temple in district Pratapgarh. The issue, I believe, had been raised by the concerned Member of Parliament in the Lok
Sabha yesterday. I join all hon. Members in conveying our heartfelt condolences to the families of the deceased and wish
speedy recovery to normal health of those who have suffered injuries. We have decided to make from the Prime Minister's
National Relief Fund an ex gratia payment of Rs. 2 lakh each to the next of kin of the deceased and Rs.50,000 to the
seriously injured.

Madam Speaker, the essence of the hon. President's Address is contained in paragraph three, and I seek your indulgence to
read that paragraph once again. It says:

"My government was voted to office with a clear cut mandate to protect and deepen the values of pluralism
and secularism, and to ensure rapid growth with justice and fairness for all. Since assuming office in May
2009, my government has worked single-mindedly to build on the achievements of its earlier term to deliver
the promise of faster and more inclusive growth. The aam aadmi was and is at the core of this promise; the
aam aadmi had to be protected against the ravages of the worst ever global economic crisis since the Great
Depression and against the failure of the monsoon in large parts of the country in mid-2009."

Madam, our economy's performance has to be judged against the twin impacts of the international financial crisis which
suddenly erupted in September, 2008 and then subsequently the failure of the south west monsoon in the year 2009. I
sincerely believe that the way our Government has dealt with the impacts on our economy of these two adverse turns in
our circumstances beyond our control is praiseworthy and indeed the whole world is praising India for the success with
which we have achieved in this country.

Under the impact of the global economic crisis, the mighty countries of America and Europe have experienced negative
growth rates. In 2008-09, India's growth rate also declined but we still maintain a growth rate of 6.7 per cent. In the
current year, we will have a growth rate of minimum of 7.2 per cent but possibly going up to 7.5 per cent.

In the fiscal year 2009-10, the growth rate of the economy will be probably close to, what I have mentioned, 7.5 per cent
but the most conservative estimate is seven per cent. In the next fiscal year, we are confident of achieving a growth rate of
eight per cent or more; and the year thereafter we will be able to return the economy to nine per cent growth rate.

Why do I emphasise the growth rate? Madam, growth is not an end in itself. The end is the well-being of our people.
Growth is only a means to provide relief to those who are suffering; growth is a means to find resources to spend on
education, on health, on rural development, on social security. If we do not grow fast enough, we may talk about removal
of poverty, we may talk about expanding irrigation and other facilities in rural India but these will all remain pipe dreams.
The fact that the first three years of our Government saw a sharp increase in the growth rate, enabled our Government to
devote a lot more resources for rural development, for agricultural development, for education.

Therefore, it is very important that the economy should get back to the growth rate of nine per cent or more. I am
confident that the macroeconomic fundamentals of our economy are very sound. Why do I say this? Ten years ago, nobody
would have imagined that India's savings and investment rates, can be as high as 35 per cent or 36 per cent. In the last
four to five years, we have so managed the economy that both the savings and investments in our country now are equal to
the savings and investment rates which prevailed until 10 years ago only in the countries of South East Asia or East Asia.

Moreover, I feel, in the years to come, in the next two decades, the dividend arising from the sharp rise in the working age
population to total population of our country will provide another positive factor to push the savings rate of this country
close to 40 per cent of our national income. If we manage our economy well, if we manage the creation of social and
physical infrastructure well, if the processes of governance are improved to reduce the scope for corruption, I think, there is
no barrier to India entering on a long-term basis the age of double digit growth. This is the vision that our Government is
working to realise.

I recognise that there are current problems, which cannot be wished away. The hon. Members from both sides of the
House have referred to the price situation. I will be the last one to say that the behaviour of food prices in the last one year
is something which does not worry us. We have been worried about it a great deal and to the extent that we could adopt
measures, we have adopted; and the House has my assurance that if any practical methods can further bring relief to our
people, our Government will always be sensitive to the concerns of the aam aadmi...(Interruptions)
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DR. MANMOHAN SINGH: Madam, the crisis situation that emerged was a byproduct of events over which we had no



control. There is, first, the effect of international commodity prices which have gone up and since India is no longer a
closed economy, despite what Dr. Joshi may say, we are dependent on imports of substantial quantities of vegetable oils.

In years of shortage, we depend upon import of sugar. We are dependent to a substantial extent on import of pulses. When
international prices of these commodities rise, I think, there is inevitably an impact in our country.

When international prices of rice and wheat go, if we do not pay remunerative prices to our farmers, our ability to procure
for the Public Distribution System may be seriously in danger, and, therefore, we have to pay remunerative prices to our
farmers but the side effect of that is, it raises the floor price or market determined prices.

I invite the House to reflect on a situation that we were faced with. There was the global recession. Simultaneously,
because of the drought and because of the high commodity prices world wide, there was pressure on prices. We could have
dealt with the price effect by a very tough monetary and fiscal policy which would have depressed the demand. Would that
have been the course which the House would recommend to me? If we had gone that route, there would have been large
scale unemployment and steep fall in industrial production in our country. At a time when the world is faced with a global
economic crisis and declining rates of employment, we have so managed our economy that we have not allowed, I think,
large scale unemployment to emerge as a problem in our country, despite the world wide recession that prevails.

At the same time we were able to introduce a large number of stimulus packages which ensured that the interests of the
weaker sections of the society were protected. Take for example, the National Rural Employment Guarantee Scheme.
Madam, 4.5 crores of households have benefited. Fifty per cent of them are women. Fifty per cent of them are Scheduled
Castes and Scheduled Tribes. I am not saying that in one go or in one short period of five years, we can remove poverty.
But if we are sincere, if we use all the resources of the economy to step up our growth rate, if we manage our fiscal
situation well, we can certainly soften the harsh edges of extreme poverty in a period of about five more years.

We need to invest more in education. We need to invest more in health. We are doing that. We need to invest more in rural
infrastructure and urban infrastructure. We are doing that. But more needs to be done. Please help us to strengthen the
growth impulses in our economy so that we can accelerate the tempo of social and economic change.

I have said growth is important not in itself, but because it provides us the resources to tackle the problems of
poverty, ignorance and disease about which Jawaharlal Nehru spoke from the Central Hall of Parliament on the midnight of
August 14, 1947.

Madam, many Members have in the discussion expressed their anxiety about rising prices. We had a separate discussion on
this issue. But I would again like to inform this House that the Government has been alive to the problem and has taken all
possible measures to address the issue. To put matters in perspective, it is important to recognise that in 2009 we had one
of the most severe droughts in recent history, the worst since 1972. As a result, the production of food grains, pulses and
oilseeds has been adversely affected. Production of sugarcane has also gone down. This was preceded by the economic
slow down. To respond to this, the Government had to stimulate demand and increase the availability of bank credit.

We have taken decisive action on several fronts. We acted early to limit the fall in the Kharif production. As a result,
we could contain the reduction in food grain production to a large extent. We have been able to procure around 23 million
tonnes of rice this year which is not very different from what we had procured last year during the same time. There should
be no panic on the food situation front considering the comfortable level of food stocks that are available with the Central
Government. Rabi prospects are also very encouraging. Post-monsoon rains have been good. All this augurs well for our
ability to stabilise food prices at a reasonable level. We have permitted import of raw and white sugar at zero duty and
imports are taking place. Enforcement in terms of imposing stock and time limits is the hands of State Governments. We
have empowered State Governments to do so through the Essential Commodities Act and I have requested the Chief
Ministers to take stern action against hoarders.

Madam Speaker, many hon. Members have spoken about the export of sugar. Very often we have to honour prior
international commitments. The amount of sugar that India has exported relative imports is so small that it is surprising
that so much is being made out of this. In November 2009, India exported sugar worth Rs.7.94 crore whereas it imported
sugar worth Rs.611.40 crore. In December 2009 the exports of sugar were worth Rs.12.34 crore whereas the imports were
worth Rs.216.90 crore. From this, it will be obvious that the factors responsible for a sharp increase in sugar prices are to
be found in the cyclical nature of production of sugarcane. There is a cycle which has been noticed for almost 50 years in
the behaviour of sugarcane production. For two or three years in one cycle there is upward pressure on prices followed by a
steep fall in prices.
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We have to find ways and means to stabilise the sugar economy despite this behaviour and we will explore ways and
means to see that in future prices of sugar can be stabilised at reasonable levels unmindful of the cyclical nature of the
production of sugar.

Madam, I now come to the internal security issues. The overall security situation in our country has remained satisfactory
in the last year. This is not to ignore the horrible terrorist act in Pune. But taking an overall view of the internal security
situation, what I am stating, I think, is what is the reality. A humber of concrete steps have been taken to strengthen and
reorient our security architecture in order to meet the growing threats of terrorism, insurgency and communalism. We have
remained in close touch with State Governments to evolve a common and practical approach. We are taking firm action to
curb naxalite violence. It is unfortunate that they are targeting innocent people and destroying roads, power lines and other
essential infrastructure. In some places we have received reports of the use of children; we have drawn up an integrated
plan to tackle the problem in consultation with the States. A high-level meeting was recently held with all the Chief
Ministers where we reviewed the situation. The security forces have achieved several notable successes. While we are
determined to take firm action, we are ready to talk to any group that abjures violence unconditionally and agrees to abide
by the due constitutional process.

Madam, the National Investigation Agency has commenced its work. Four regional hubs of National Security Guard have
been set up. We are in the process of setting up a National Counter-Terorrism Centre. A National Committee on Coastal
Security has been set up which has adopted an integrated approach to coastal security and has taken major initiatives and
decisions for registration of vessels, issue of identity cards to fishermen, installation of transponders on boats and setting
up of four Joint Operation Centres. Coastal police stations and interceptor boats have become operational under the
Coastal Security Scheme.

To supplement the efforts of the State Government in modernising their police force, we have provided Rs. 1,250 crore

during the current year of which Rs. 955.53 crore have been released to States up to 28t January this year. This has
helped States to augmenting the resources available to police forces in terms of vehicles, weaponry, communications,
training, forensic facilities, intelligence capabilities, security equipment and buildings. The Bureau of Police Research and
Development is engaged in impact assessment study of the scheme so that the scheme could be improved.

Some hon. Members have said that agriculture has been growing at negative rates. This is indeed surprising. A drought is
beyond anybody's control. A severe drought does result in negative growth in agriculture and it is no surprise that
agriculture is expected to grow at minus two per cent in 2009-2010.

But we should not forget that in 2002-03, following the drought of 2002, agricultural growth went down by a good seven
per cent. Food production went down from 202 million tonnes in 1998-99 to 174 million tonnes in 2002-03. I would also like
to remind Members that the agricultural sector has been growing at an average rate of four per cent during the period
2005-2008 compared to the growth rate of around two per cent from 1997 to 2002. Our pro-farmer policies have borne
fruit.

For the first time in the recent past, we have reversed the trend of declining investment in agriculture and stepped
up investment in agriculture through the Accelerated Irrigation Benefit Programme, the Rashtriya Krishi Vikas Yojana, the
National Food Security Mission, the National Horticulture Mission and other such schemes. We should also not forget the
investment in water conservation structures that is being made through millions of works under the Mahatma Gandhi
National Employment Guarantee Scheme. Food production has increased from 174 million tonnes in 2002-03 to 233 million
tonnes in 2008-09, which represents a growth rate of around six per cent per year. We are, however, conscious that a lot
more needs to be done to improve agricultural productivity and we are committed to continuing our efforts to increase both
public and private investment in agriculture and diversify our agriculture so that higher farm incomes provide stability to the
lives of our farmers.

Dr. Joshi referred to our going to America to seek solutions to agricultural problems of our country. I wish to assure
him that there is no scope for this sort of galatfahmi. 1 think, our Government recognises the imperative of food security
and that self-sufficiency in basic food grains has to be a part of the National policy for development. This is a policy which
we have pursued under successive Congress Governments way back from the sixties till date. We will continue to pursue it
hereafter as well.

Madam, the decision to pay remunerative prices by way of minimum support prices is a part of our effort to
incentivise growth of agricultural production and productivity.

I think, Advaniji raised the issue of farmers' suicide. Our Government has been very sensitive to the issue of farmers'



suicide and everything possible in terms of Government action is being done to ameliorate agrarian distress. The loans of
small and marginal farmers have been waived and for other farmers, a one time settlement has been made. These
measures have benefited 3.68 crore farmers to the extent of Rs. 70,000 crore. A special package for suicide-prone districts
of Maharashtra, Andhra Pradesh, Karnataka and Kerala has been implemented. The minimum support prices of most
agricultural commodities have been enhanced substantially over the last six years. It was ensured that fertiliser prices did
not increase during the same period. We have, in fact, reduced the prices of complex fertilisers in 2008 in order to
rationalise nutrient use.

The increase in the Minimum Support Price of cotton has come as a great boon for cotton production in Vidharba and
other cotton-growing regions of the country.

It has been said that the loan-waiver scheme has not helped farmers and it has only helped banks. &€} (Interruptions)
Nothing can be farther from the truth. It is surprising that we forget that nearly Rs. 70,000 crore, that was recoverable
from farmers, has not been recovered. It should also be borne in mind that owing to defaults in repayment, farmers would
not be eligible for fresh credits. We have ensured the flow of fresh credit to the farm sector. During 2008-2009, against a
target of Rs. 2,80,000 crore, the total credit flow to agriculture was Rs. 3,01,582 crore. During this year, we have a target
of disbursing Rs. 3,25,000 crore and so far Rs. 2,18,202 crore have already gone to the agricultural sector.

We have accorded very high priority to the welfare of minorities. We have accepted most of the recommendations of the
Sachar Committee and this House has been informed of the action taken on them. We have launched special programmes
aimed at social, economic and educational development of minorities. Three new scholarship schemes have been started
and are under implementation. We expect more than 40 lakh students to benefit from this scheme in the Eleventh Plan. At
least 30 per cent of these students would be girls.

Madam, the new 15- Point Programme aims to ensure that at least 15 per cent of benefits in certain schemes flow to
minorities, and the schemes for minority welfare are being closely monitored. Under this programme, additional school
rooms; drinking water supply schemes; Anganwadi centres; and houses are being constructed for the minorities.

To improve the access of minorities to bank credit, we have set the target that at least 15 per cent of the priority sector
lending will flow to them. During 2008-2009, more than Rs. 82,000 crore of bank credit, under priority sector lending, went
to the minorities. This represents nearly 12 per cent of the total priority sector lending. We hope to improve on this in years
to come.

Minorities have not been represented adequately in Government services. We have taken steps to correct this situation,
and as a result the share of minorities in Government jobs has increased over the past three years.

Madam, some Members have raised the issue of rights of tribals over forests. We are making genuine efforts together with
the State Governments to ensure early disposal of claims and distribution of titles under the Scheduled Tribes and Other
Traditional Forest Dwellers (Recognition of Forest Rights) Act. I have also requested the Chief Ministers of concerned
States on three occasions to take all measures necessary to accelerate the process of implementation of the Act and to
ensure expeditious distribution of title deeds to all eligible claimants. This was reiterated during the Conference of Chief
Ministers and State Ministers held in November 2009 to review the implementation of the Act. The Ministry of Tribal Affairs
is closely monitoring the progress in this regard.

Madam, some Members have expressed concern over the implementation of the National Rural Employment Guarantee
Scheme. Let me say that this is a scheme, which has the potential to change the face of rural India. To improve its impact,
we have initiated measures to bring in greater transparency and accountability. ...(Interruptions)
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DR. MANMOHAN SINGH: An ombudsman scheme for setting up an independent grievance redressal mechanism at the
district level has been formulated, and States are in the process of setting up district ombudsmen. Social Audits by Gram
Sabhas have also been taken up. Details of job cards, muster rolls and works undertaken have also been placed in the
public domain. A scheme for independent monitoring by eminent citizens has been formulated. Efforts will be made to
continue to improve the implementation of this revolutionary scheme.

Madam, Advani Ji had raised the issue of black-money deposited in foreign countries. The Finance Minister had written to
Shri Advani Ji in May, 2009, providing information about the action taken. Subsequently, we have moved further in the
matter. Twenty countries and jurisdictions have been prioritized for entering into agreements regarding exchange of
information and assistance in collection of taxes. Negotiations have been completed with the Bahamas and Bermuda, and



steps are being taken for signing of agreements.

We have also approached Switzerland for renegotiation of our tax treaty, so that we can have access to bank information.
Negotiations were held in November, 2009, and the matter is being pursued for finalising a new protocol, through which we
will be able to obtain information in specific cases. India is an active participant in global fora for improving transparency
and exchange of information on tax matters.

Hon. Advani Ji had also raised the issue of 'One Rank, One Pension' to Ex-Servicemen. He has stated that the commitment
I made in my last year's Independence Day speech and Finance Minister's promise in his Budget Speech of July 6, 2009,
have not been honoured. This is not correct. The factual position is that we had constituted a Committee under the Cabinet
Secretary to look into the issue of 'One Rank, One Pension' and other related matters. The Committee did not recommend
'One Rank, One pension'. But whatever recommendations the Committee made to substantially enhance the pensionary
benefits of personnel below officer rank and commissioned officers were accepted by the Government, and this is what I
had stated in my Independence Day's speech. The recommendations which have been accepted cover what the Finance
Minister had promised in his Budget Speech of 2009. Of the seven recommendations that the Committee made, five have
been implemented. The two recommendations which have not been implemented will be implemented very soon.

Madam, I share the concern of hon. Members about the need for electoral reforms. I do not think there is any dispute
regarding the need for electoral reforms. Unfortunately, we do not have the same degree of unanimity on the manner in
which to go about it. It has been our accepted position and also the accepted position of previous Governments that
electoral reforms should be brought about only by broad-based political consensus. The recommendations of the Election
Commission regarding electoral reforms and other proposals received by us are presently under consideration of the
Standing Committee of Parliament. Therefore, the Committee would be able to recommend measures which should find
support in this House across the political spectrum.

We introduced the Women's Reservation Bill in the Rajya Sabha in May 2008. We have already considered the Report of the
Standing Committee of Parliament on this Bill. It will be our endeavour to bring the Bill before Parliament in this very
session. I sincerely hope that hon. Members would support the Bill as it would be the strongest affirmation of our
commitment to the empowerment of women.

I should say a few words about foreign policy. The Government's foreign policy has been based on national consensus and
full adherence to the principles and objectives laid down by the founding fathers of our Constitution. The foreign policy that
we have pursued in the first term of our Government and on which we have built upon in the second term has yielded solid
dividends. India's standing in the comity of nations has never been higher. In the troubled world that we live in, there is
respect for India's role as a force of moderation, reason and stability. The resilience of our democracy, our commitment to
pluralism and secularism and the strength of our economy have enhanced our standing in the world.a€| (Interruptions)

MADAM SPEAKER: Please maintain order.

DR. MANMOHAN SINGH: The situation in our neighbourhood is a matter of high priority for us. We have had very intense
and substantive interactions with our neighbours in the last nine months. Several Members have voiced their concerns over
the situation in Pakistan and the terrorism that is emanating from there against India. The Government fully shares these
concerns. We are taking all necessary steps to strengthen our internal security and defence capabilities.

Government has kept Parliament fully informed at every stage of our policy towards Pakistan. I had made a detailed

statement on our approach towards Pakistan in this august House on 29th July, 2009. The External Affairs Minister briefed
the House on the last round of Foreign Secretary level talks in February. Our policy towards Pakistan is consistent, cautious
and realistic.

I have never believed that the channels of communication with Pakistan should break down. Even at the height of the cold
war, the Americans and the Soviets used to speak to each other. The chances of miscalculation can only increase in an

environment of no contact. I therefore, personally conveyed our concerns to President Zardari when I met him in Russia
and later to Prime Minister Gilani at the NAM Summit last year. I had made an offer of talks on humanitarian and other
issues in October last year during my visit to Anantnag. The decision to resume talks at the Foreign Secretary level is not a
sudden decision but a calculated one based on weighing all the costs and benefits. The fact of the matter is that the rest of
the international community is talking to Pakistan. So, our not talking to them is not going to isolate them. We have made
our point strongly, but we cannot wish away the problem by not talking to them. Dialogue is the only way forward for
civilized countries to resolve their problems. But it is equally true that for any meaningful dialogue to proceed, the terror
machine has to be controlled by Pakistan even if non-state actors are at work. I have said so in Parliament a number of



times and that remains our consistent position. We have left Pakistan in no doubt about our concerns and our expectations
with regard to the actions Pakistan must take against the terrorist groups operating on Pakistani soil and targeting India.
Pakistan must fulfil its assurances that it will not permit any territory under its control to be used to support terrorism in
any manner.

Madam, some hon. Members have referred to my discussions in Saudi Arabia on Pakistan. Saudi Arabia is also affected by
terrorism and this was one of the subjects that came up in our discussions. I discussed India-Pakistan ties in this context. I
mentioned to the Saudi leadership, as I have to other world leaders as well, that all problems between India and Pakistan
can be resolved through meaningful bilateral dialogue, if only Pakistan could be urged to take a reasonable attitude in
dealing with those terrorist elements who target our country. I wish to reaffirm that no offer was made seeking mediation.
We do not need any mediation. We are talking directly to Pakistan.

Advaniji said that we acted under US pressure.
MADAM SPEAKER: Nothing will go on record.
(Interruptions) €}

DR. MANMOHAN SINGH: Madam, I think we do a disservice to any Government and Prime Minister of this proud country, if
we say that such fundamental matters of national security and foreign policy are based on anything but our supreme
national interest.

I have had many discussions with President Obama since he took office. I categorically state that not once has he sought
to pressurize India into taking one position or the other. On the contrary, he has always expressed understanding of the
positions we have taken from time to time. I would urge the Opposition not to spread disinformation on sensitive aspects of
our foreign policy.

Let me say, Madam, that we do not wish to see the involvement of foreign powers in South Asia. Whatever our problems,
we must learn to talk to each other and to solve our problems in a peaceful manner using our own creative genius.

Madam, in Afghanistan our assistance has received widespread support among the people of Afghanistan. The entire nation
was outraged by the most recent brutal attack in Kabul on February 26, which has led to the loss of seven innocent Indian
lives. These Indian nationals were in Afghanistan on a mission of goodwill and friendship helping to construct the peaceful
and democratic Afghanistan that our Afghan friends desire. We condemn this cowardly act. I wish to assure this House that
such attacks will not bend the will of the people of India.

President Karzai had telephoned me and I have requested him to ensure the safety of all Indians. I assured him of any
support and assistance that may be required. We are closely monitoring the developments with regard to Afghanistan and
we will assist the people of Afghanistan in securing their legitimate right to determine their destiny in the manner they
choose without outside interference.

Madam, Joshi ji made some comments about India-China relations. Let me say, China is our important neighbour,
with whom we have a comprehensive and multi-sectoral relationship. We wish to build upon the achievements so far so as
to create a partnership that is mutually beneficial. We are convinced that good relations with China are in the interests of
both countries, and will contribute to peace, security and stability not only of the Asia-Pacific region but also of the world.
We are both committed at the highest level to maintain peace and tranquility on the border, pending the resolution of the
border question. This is a complex matter which will take time to resolve. I had an excellent interaction with Prime
Minister, Wen Jiabao in Copenhagen, and our cooperation in the area of climate change is a shining example how our two
countries can work together on issues of global importance and those which impinge on the future of our two peoples.

In Sri Lanka, the conclusion of military operations against the LTTE has opened opportunities for finding such a
lasting political settlement which will be acceptable to all communities, particularly the Tamils, within a united Sri Lanka.
We have and we will continue to contribute to the humanitarian and rehabilitation efforts of the Sri Lankan Government,
and to the long-term reconstruction of areas that have been affected by the military conflict. Our assistance package of
Rs.500 crore for immediate relief, resettlement and reconstruction is under implementation.

We have taken several steps to diversify and broad-base our relations with Bangladesh. A major milestone in this
respect was the visit of Prime Minister, Sheikh Hasina to India in January 2010. During that visit we put in place a
comprehensive framework of cooperation for development of our relations, which includes a renewed commitment by both
sides to actively cooperate on security issues. We have provided a line of credit of one billion US dollars for a range of



projects in Bangladesh which we intend to follow up vigorously. The Government of Bangladesh has reassured us that they
will not allow their territory to be used for activities inimical to India. We have welcomed some of the steps they have
recently taken in this direction.

Our country is passing through a difficult time. Security and stability are the need of the hour. Political parties can
differ on various issues but I do believe it is important for us to face challenges in a united manner. I seek the cooperation
and support of all sections of this House. Let us not allow narrow partisan considerations to come in the way of effective
governance of this great country.

The people of India expect both the Treasury and Opposition benches to engage constructively and ensure safety,
security and prosperity for our citizens. ...(Interruptions)

MADAM SPEAKER: Nothing will go on record.
(Interruptions) 4€/»

MADAM SPEAKER: A number of amendments have been moved by Members to the Motion of Thanks. Shall I put all the
amendments to the vote of the House together or does any hon. Member want any particular amendment to be put
separately?

SHRI BASU DEB ACHARIA (BANKURA): I want to put four of my amendments No.895, 901, 912 and 928 to the vote of the
House separately.

They are:

"That at the end of the motion, the following be added, namely:-
"but regret that there is no mention in the Address about tackling global economic recession affecting
Indian industries and loss of jobs of lakhs of workers and employees." (895)

"That at the end of the motion, the following be added, namely:-
"but regret that there is no mention in the Address about streamlining the Public Distribution System in the
country." (901)
"That at the end of the motion, the following be added, namely:-
"but regret that there is no mention in the Address about steps to prevent cases of suicides by the
farmers during the last few years in “rural India'." (912)
"That at the end of the motion, the following be added, namely:-
"but regret that there is no mention in the Address about taking any concrete steps to ensure
availability of food at affordable prices to "AAM AADMI', a large percentage of which is actually living
below poverty." (928)
...(Interruptions)
MADAM SPEAKER: Shri Basu Deb Acharia, will you kindly repeat the number of your amendments?
...(Interruptions)
SHRI BASU DEB ACHARIA : Serial numbers 895, 901, 912 and 928. ...(Interruptions)
MADAM SPEAKER: I shall now put amendment no. 895 moved by Shri Basu Deb Acharia to the vote of the House.
The amendment was put and negatived.
MADAM SPEAKER: I shall now put amendment no. 901 moved by Shri Basu Deb Acharia to the vote of the House.
The amendment was put and negatived.

MADAM SPEAKER: I shall now put amendment no. 912 moved by Shri Basu Deb Acharia to the vote of the House.

The amendment was put and negatived.



MADAM SPEAKER: I shall now put amendment no. 928 moved by Shri Basu Deb Acharia to the vote of the House.
The amendment was put and negatived.
MADAM SPEAKER: I shall now put all the other amendments together which have been moved, to the vote of the House.
All the amendments were put and negatived.
MADAM SPEAKER: I shall now put the motion to the vote of the House.
The question is:

"That an Address be presented to the President in the following terms:-

"That the Members of the Lok Sabha assembled in this Session are deeply grateful to the President for the
Address which she has been pleased to deliver to both Houses of Parliament assembled together on February
22, 2010"."

The motion was adopted.

MADAM SPEAKER: The House stands adjourned to meet again at 2.40 p.m.
13.35 hrs.
The Lok Sabha then adjourned for Lunch till Forty Mmutes

past Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch at Forty Five Minutes past
Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)
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